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Shri S. K. Bariar, id. Counsel for the petitioners 
Shri S.K.Tiwary, Id. Counsel for the respondents. 

Shni Tiwary submits that impugned order has been 

complied with. Learned counsel for the petitioner concedes. 

'The CCPA become infractuous. Hence, it is dropped and 

notices issued to the contemnors are discharged. 
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